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IN THE CENTRAL ADMINISTRATIVE TRIBUNA()~"~ ,̀ 
CUTTACK BENCH, CUTTACK 
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.... .............. .........................Applicant ( s ) 
Versus 

........ Respondent ( s) 

Office note as to 
Sr.No 	Date 	 Orders 	 action(f any) 

taken on order 
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in JYdhusudan iger ost office for 

1ct1L: 	;•rs i.e. w.e.f. 1986 

cvLfl thu:j the re oncents trnsferrd 

e )etitioner to toe orre s - tion. 

e do not find °ny rrrit in the 

i1jCtjfl to .dmit this cse • urthe 
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No. of 	Date of Order with Signature action (if any) 
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